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Supreme Court [9]

Amit Katyal v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC
1333

Jaspal Singh v. Ashwani Kumar, (K.V. Viswanathan and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1332

Kirloskar Ferrous Industries Ltd. v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2026 SCC OnLine SC 1327

M. Sabitha v. Brahma Swamulu, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1328

Mabhinder v. Puran Singh, (Sanjay Karol and N. Ketiswar Singh, JJ.), 2026 SCC OnLine SC 1335

Manash Kamal Bezboruah v. Bokahola Tea Co. (P) Ltd., (K.V. Viswanathan and Vijay Bishnoi, JJ.),
2026 SCC OnLine SC 1330

Manoj Goyal v. Rajasthan High Court, (Sanjay Karol and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 1329

R. Veronica v. Rudrayani Devaki, (J.B. Pardiwala and Manoj Misra, JJ.), 2026 SCC OnLine SC 1334

Venkatesha v. K.M. Venkatamuniyappa, (Dipankar Datta and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 1331

Allahabad High Court [5]

Anil Chaudhary v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 21743
Kishan Chand & Co. v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 8278
Rahul v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 21744

Romil Jain v. Ashok Kumar Jain, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
21745

Tata Projects Ltd. v. Union of India, (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2026 SCC OnLine
All 21746
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Andhra Pradesh High Court [1]
Kaipa Rami Reddy v. State of A.P., (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 2136

Bombay High Court [142]
Abedabi Chandpasha Shaikh v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4921

Abhay M. Divekar v. Municipal Corpn. of Gr. Bombay, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine
Bom 4972

Abhijit Rajaram Patil v. State of Maharashtra, (Vibha Kankanwadi and Nandesh S. Deshpande, 1J.),
2026 SCC OnLine Bom 4993

Adil Sayyad Nishar Ahmed Sayyed v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC
OnLine Bom 4940

Ahmedi Begum v. Municipal Corpn. of Greater Bombay, (Bharati Dangre and Manjusha Deshpande,
J1.), 2026 SCC OnLine Bom 5017

Akhil Kumar Jain v. Children Welfare Centre's College of Law, (R.1. Chagla and Farhan P. Dubash,
JJ.), 2026 SCC OnLine Bom 5204

Ambadas Abaji Mankape v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 5116

Annu v. State Of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 4960
Anuj Hariom Gupta v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 4951
Arefkhan Yusufkhan Pathan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4922

Ashok Govindrao Kadam v. Subhash Govindrao Kadam, (R.M. Joshi, J.), 2026 SCC OnLine Bom
4987

B.K. Corpn. v. State of Maharashtra, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 4994

Baburao Ramji Wadje v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali Patil Jadhav, JJ.),
2026 SCC OnLine Bom 5019

Baburao v. State of Maharashtra, (R M. Joshi, J.), 2026 SCC OnLine Bom 4923

Bagul Kishor Madhavrao v. Chairman/Secretary, (M.S. Karnik and S.M. Modak, 1J.), 2026 SCC
OnLine Bom 5001

Balasubramanian Parandhanman v. B. Paramanandhan, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
5006

Balwant Rangrao Jadhav v. Charity Commr., (Neeraj P Dhote, J.), 2026 SCC OnLine Bom 5011
Bharat Bhikan Birhade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5109
Bharat Namdeo Jadhav v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 4956

Bharti Airtel Ltd. v. Chief Controlling Revenue Authority, (Sandeep V. Marne, J.), 2025 SCC
OnLine Bom 5797

Bhaurao Tatyaba Turukmare v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine
Bom 4933

C.R. Unnikrishnan v. Union of India, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC OnLine
Bom 4997

Canara Bank v. Tax Recovery Officer-1, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 5131

CIT v. ICICI Securities Ltd., (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 5788
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Commr. of Excise v. Bhaniben Haribhai Damania, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
4941

Darshansing Labhsing v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
5119

Dharmendra v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 4954

Divisional Manager Shriram General Insurance Co. Ltd. v. Dagadu Yeshwant Sonawne, (Aarti Sathe,
J.), 2026 SCC OnLine Bom 4973

Dnyaneshwar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5110
Dnyaneshwar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5127

Estate Investment Co. (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 5801

Faran v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 4931

Future Generali India Insurance Co Ltd. v. Maruti Barkya Waghe, (N.J. Jamadar, J.), 2026 SCC
OnLine Bom 5007

Gajanan Govindrao Munde v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-
Jadhav, JJ.), 2026 SCC OnLine Bom 5004

Ganesh Bhujangrao v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.),
2026 SCC OnLine Bom 4962

Gangadas Madhavdas Vaishnav v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 5002

Gayatri Kapil Chaudhari v. Kapil Jayram Chaudhari, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom
4984

Geeta Kondiba Borhade v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 4944

Gorakh v. State of Maharashtra, (R M. Joshi, J.), 2026 SCC OnLine Bom 4924

Goraknath Sopanrao Dahatonde v. Maharashtra University of Health Sciences, (Anil S. Kilor and
Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 5014

Hukumchand Kushalraj Kothari v. Narendra Kushalraj Kothari, (Firdosh P. Pooniwalla, J.), 2026
SCC OnLine Bom 4979

Iffco Tokio General Insurance Co. Ltd. v. Dharmi, (Jitendra Jain, J.), 2026 SCC OnLine Bom 4971

Iffco Tokio General Insurance Co. v. Suryakant Vishnu Lokhande, (Jitendra Jain, J.), 2026 SCC
OnLine Bom 4975

J.N. Tata Parsi Girls’ High School v. State of Maharashtra, (Anil L. Pansare and Rajnish R. Vyas,
J1.), 2026 SCC OnLine Bom 5207

Jagdish M. Lund v. Manoharlal G. Bhanga, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 5010

Jameel Ahmed Khalil Ahmed v. Khaleel Basruddin Ahmed, (Milind N. Jadhav, J.), 2026 SCC
OnLine Bom 5132

Jamshed Dastur v. Guloo Perviz Dastur, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine Bom 4981

JFE Steel Corpn. v. Controller of Patents & Designs, (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 4946

Jivan Balwantsing Rajput v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 5125
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Jivan Raghunath Sarvade v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 5126

Kailash Pida Pawara v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4919

Kalpataru Ltd. v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC
OnLine Bom 5021

Kalpesh v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 4934

Kanchanmala v. State of Maharashtra, (Anil L. Pansare and Rajnish R. Vyas, JJ.), 2026 SCC OnLine
Bom 4998

Kashedi Parshuram Highways (P) Ltd. v. Union of India, (R.G. Avachat and Sandipkumar C. More,
J1.), 2025 SCC OnLine Bom 5796

Kota Botya Pawara v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 4932
LAO v. Janardan Chandar Patil, (Amit Borkar, J.), 2026 SCC OnLine Bom 4965
Laxman v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5113

Leena Chandrakant Mhatre v. Dattatraya Shriram Pawar, (Jitendra Jain, J.), 2026 SCC OnLine Bom
4977

Lila Harshad Maniar v. Bhardwaj Harshad Maniar, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine
Bom 4980

Macrotech Developers Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
6614

Malika Babasaheb Mistry (Dr) v. Anjuman Khairul Islam's Poona College of Arts, Science &
Commerce, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC OnLine Bom 5205

Mariya Kaizer Lakdawala v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 4990

Minal Enterprises v. Madhoor Realtors (P) Ltd., (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine Bom
4928

Mohmmad Yaseen Mohammad Asif Momin v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026
SCC OnLine Bom 4918

Monika v. Boniface Sutari, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 4926

Mrunalini Mahesh Rachcha v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde,
JJ.), 2026 SCC OnLine Bom 4989

Mukunda Bhaguji Sonawane (Dr) v. Ness Wadia College of Commerce, (M.S. Karnik and S.M.
Modak, JJ.), 2026 SCC OnLine Bom 5206

Municipal Corpn. of Gr. Mumbai v. Tahir Properties Ltd., (Firdosh P. Pooniwalla, J.), 2026 SCC
OnLine Bom 4969

Nandkumar Mahadev Pawar v. State Of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine
Bom 4947

Nandkumar v. Returning Officer, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 5133

Narayan Sopan Wakadkar v. Datta Keshav Sarde, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
4942

National Insurance Co. Ltd. v. Sonal Vijay Shah, (Jitendra Jain, J.), 2026 SCC OnLine Bom 4974

New India Assurance Co. Ltd. v. Rupali Navnath Kardile, (Jitendra Jain, J.), 2026 SCC OnLine Bom
4967
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New India Assurance Co. Ltd. v. Venance Cosmos Carlos, (Jttendra Jain, J.), 2026 SCC OnLine Bom
4966

Nilofar Sultan Sayyad v. Sultan Rajjak Sayyad, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 4985
Nitin Kisan Mane v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 4950
ONGC v. Sapura Fabrication, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 4945

Parvejkhan Ayubkhan Nakum v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 5115

Prabhakar Kutty Shetty v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 5123

Pralhad Dhondiram Kamble v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom
4957

Pramod Vasudeo Baria v. Salim Abdul Shaikh, (Firdosh P. Pooniwalla, J.), 2026 SCC OnLine Bom
4927

Priya Bhagwan Wagh v. Maharashtra University of Health Sciences, (Anil S. Kilor and Raj D.
Wakode, JJ.), 2026 SCC OnLine Bom 5015

Radheshyam Shivdas Devkatte v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine
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* Bank of Baroda [Noti. No. BOB:HO:PEN:87/780]
* Central Board of Direct Taxes [Noti. No. G.S.R. 286(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 3743(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 3759(E)]
* Ministry of Finance [17/2026-Cust (ADD)]
* Ministry of Finance [62/2026-Cust (NT)]
* Ministry of Finance [25/2026-Cust]
* Ministry of Finance [26/2026-Cust]
* Ministry of Finance [27/2026-Cust]
* Ministry of Finance [28/2026-Cust]
* Ministry of Agriculture [Noti. No. G.S.R. 550(E)]
* Ministry of Agriculture [Noti. No. G.S.R. 597(E)]
* Ministry of Agriculture [Corrigendum Noti. No. S.O. 1935(E)]
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* Ministry of Chemicals and Fertilizers [Amendment in Notification No. S.0. 5438(E); Noti. No. S.O.
1854(E)]

* Ministry of Commerce and Industry [Case No. AD (SSR)-09/2025 [Sunset Review investigation
concerning anti-dumping duty on imports of 'Normal Butanol' or 'N-Butyl Alcohol']]

* Ministry of Commerce and Industry [Noti. No. G.S.R. 609(E)]

* Ministry of Commerce and Industry [Establishment of Startup India Fund of Funds 2.0; Noti. No.
S.0. 1860(E)]

* Ministry of Communications and Information Technology [Noti. No. G.S.R. 284(E)]
* Ministry of Communications and Information Technology [Noti. No. G.S.R. 285(E)]
* Ministry of Communications and Information Technology [Noti. No. G.S.R. 592(E)]
* Ministry of Corporate Affairs [Noti. No. G.S.R. 36(E)]

* Ministry of Corporate Affairs [Circular No. 3/2026]

* Ministry of Defence [Noti. No. S.R.O. 13(E)]

* Ministry of Defence [Noti. No. S.R.O. 14(E)]

* Ministry of Defence [Noti. No. S.R.O. 15(E)]

* Ministry of Defence [Noti. No. S.R.O. 16(E)]

* Ministry of Finance [F. No. IRDAI/RI/3/217/2026]

* Ministry of Finance [Noti. No. G.S.R. 606(E)]

* Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 551(E)]

* Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 552(E)]

* Ministry of Food Processing Industries [F. No. 12015/05/2021-QA [Amendment in Notification No.
F. No. 12015/05/2021-QA]]

* Ministry of Health and Family Welfare [Draft-Medical Devices (......... Amendment) Rules, 2026
Noti. No. G.S.R. 269(E)]

* Ministry of Health and Family Welfare [Draft-Medical Devices (......... Amendment) Rules, 2026
Noti. No. G.S.R. 270(E)]

* Ministry of Health and Family Welfare [Noti. No. G.S.R. 607(E)]

* Ministry of Health and Family Welfare [Draft-Registration of Medical Practitioners and Licence to
Practice Medicine (Amendment) Regulations, 2026 Noti. No. R. 11012/04/2025-Regn/NMC]

* Ministry of Home Affairs [Enforcement of Government of Union Territories (Amendment) Act,
2023 Noti. No. S.0. 1929(E)]

* Ministry of Home Affairs [Noti. No. S.0. 1930(E)]

* Ministry of Housing and Urban Poverty Alleviation [Credit Repayment Guarantee Sub-Scheme
(CRGSS) under UCF Noti. No. S.O. 1859(E)]

* Ministry of Law and Justice [Press Release, dated July 8, 2026]
* Ministry of Mines [Corrigendum Noti. No. G.S.R. 255(E)]

* Ministry of Parliamentary Affairs [Amendment in Notification No. G.S.R. 924(E); Noti. No. G.S.R.
281(E)]

* Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 614(E)]
* Ministry of Power [F. No. 18/1/BEE/DISCOM/2026]
* Ministry of Power [Corrigendum F. No. 1/12/CEA/DPM/Regulations/2025 (1)]
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* Ministry of Power [Bhakra Beas Management Board (Amendment) Rules, 2026 Noti. No. G.S.R.
278(E)]

* Ministry of Shipping [Directorate General of Shipping and Mercantile Marine Department, Naval
Architecture (Group 'A' Posts) Recruitment Rules, 2026 Noti. No. G.S.R. 260(E)]

* Ministry of Shipping [Noti. No. G.S.R. 562(E)]

* Ministry of Shipping [Noti. No. G.S.R. 583(E)]

* Ministry of Shipping [Noti. No. G.S.R. 585(E)]

* Ministry of Shipping [Noti. No. G.S.R. 591(E)]

* Ministry of Shipping [Noti. No. G.S.R. 608(E)]

* Reserve Bank of India [RBI/2026-27/10]]

* Reserve Bank of India [RB1/2026-2027/11]

* Reserve Bank of India [RB1/2026-27/08]

* Noti. No. HO/49/11/11(123)2026-CFD-RAC-DIL2/1/8760/2026]

* Noti. No. HO/49/14/(10)2026-CFD-POD1/1/9380/2026]

* Noti. No. HO/49/14/11(12)2026-CFD-POD1/1/8806/2026]

* Noti. No. HO/49/14/14(13)2026-CFD-POD2/1/8772/2026]

* Noti. No. HO/49/(17)2026-CFD-POD2/1/8965/2026]

* Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/305]
* Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/311]
* Securities and Exchange Board of India [SEBI/LAD-NRO/GN/309]

* Delhi [Noti. No. F. 44(52)/2022/DSW/Admn-1I/RRs/washermen/washerwomen]

Central Act [1]
* Cattle-Trespass Act, 1871

Central Rules/Regulations [46]
* Cattle-trespass Rules, 2026
* Legal Metrology (General) Fourth Amendment Rules, 2026

* Coinage (Issue of Commemorative Coin on the occasion of 200th Birth Anniversary of Pujya Mata
Sahib Hasi Devi) Rules, 2026

* Securities and Exchange Board of India (Buy-Back of Securities) (Amendment) Regulations, 2026
* Securities and Exchange Board of India (Custodian) (Amendment) Regulations, 2026
* Securities and Exchange Board of India (Custodian) (Amendment) Regulations, 2026

* Securities and Exchange Board of India (Employees&apos; Service) (Amendment) Regulations,
2026

* Securities and Exchange Board of India (Foreign Portfolio Investors) (Amendment) Regulations,
2026

* Securities and Exchange Board of India (Foreign Venture Capital Investors) (Amendment)
Regulations, 2026
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* Securities and Exchange Board of India (Issue and Listing of Securitised Debt Instruments and
Security Receipts) (Amendment) Regulations, 2026

* Securities and Exchange Board of India (Issue and Listing of Municipal Debt Securities)
(Amendment) Regulations, 2026

* Securities and Exchange Board of India (Mutual Funds) (Amendment) Regulations, 2026

* Andaman and Nicobar Islands Real Estate (Regulation and Development) (General) Amendment
Rules, 2026

* Chandigarh Real Estate (Regulation and Development) (General) Amendment Rules, 2026

* Dadra and Nagar Haveli Real Estate (Regulation and Development) (General) Amendment Rules,
2026

* Daman and Diu Real Estate (Regulation and Development) (General) Amendment Rules, 2026
» Ladakh Real Estate (Regulation and Development) (General) Amendment Rules, 2026
* Lakshadweep Real Estate (Regulation and Development) (General) Amendment Rules, 2026

* National Capital Territory of Delhi Real Estate (Regulation and Development) (General)
Amendment Rules, 2026

* Companies (Registration of Foreign Companies) Amendment Rules, 2023

* Food Security (Assistance to State Governments) Amendment Rules, 2026

* Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026

* Drugs (Tenth Amendment) Rules, 2026

* Drugs (Ninth Amendment) Rules, 2026

* Inland Vessels (Prior Approval for Alteration or Modification) Rules, 2026

* Merchant Shipping (International Fund for Compensation for Oil Pollution Damage) Rules, 2026
* Merchant Shipping (Limitation of Liability for Maritime Claims) Rules, 2026

* Special Economic Zones (Second Amendment) Rules, 2026

* Telecommunications (Radio Equipment Possession Authorisation) Rules, 2026
* Insecticides Third (Amendment) Rules, 2026

* Customs Tariff (Determination of Origin of Goods under Comprehensive Economic and Trade
Agreement between India and the United Kingdom of Great Britain and Northern Ireland) Rules,
2026

* Administrative (Committee for Control and Supervision of Experiments on Animals) Amendment
Rules, 2026

* Family Courts (Puducherry) (Amendment) Rules, 2026
* Mineral Exchange Rules, 2026
* Union Public Service Commission (Exemption from Consultation) Amendment Regulations, 2026

* Cabinet Secretariat, National Authority Chemical Weapons Convention, Technical Officer (Group
‘B’ Post), Recruitment Rules, 2026

* Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Farm Machinery Training and Testing Institute, Technical, Group ‘B’ (Non-Gazetted) Technical
posts Recruitment Rules, 2026

* Ministry of Finance, Department of Economic Affairs, National Savings Institute, Stenographer
Grade-I (Group ‘B’ Post) Recruitment Rules, 2026
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* Ministry of Finance, Department of Economic Affairs, National Savings Institute, Assistant Director
(Group ‘B’ Post) Recruitment Rules, 2026

* Ministry of Fisheries, Animal Husbandry and Dairying, Department of Animal Husbandry and
Dairying, Central Sheep Breeding Farm, Hisar, Driver-cum-Mechanic (Group ‘C’ Post)
Recruitment Rules, 2026

* Ministry of Health and Family Welfare, Central Research Institute, Kasauli, Bio-Medical Engineer,
Group ‘A’ Post, Recruitment Rules, 2026

* Ministry of Health and Family Welfare, All India Institute of Physical Medicine and Rehabilitation,
Mumbai, Nursing Attendant (Group ‘C’ Post) Recruitment Rules, 2026

* Ministry of Health and Family Welfare, All India Institute of Physical Medicine and Rehabilitation,
Mumbai, Junior Technician (Footwear Technology), Group ‘C’ Post, Recruitment Rules, 2026

* Ministry of Ports, Shipping and Waterways, Directorate General of Lighthouses and Lightships,
Senior Radio Technician (Group ‘B’ post) Recruitment Rules, 2026

* National Career Service Centre for Differently Abled, Psychologist, Group ‘B’ (Gazetted Posts)
Recruitment Rules, 2026

» Washer Person Recruitment Rules, 2026

State Rules [1]

* Delhi Urban Shelter Improvement Board, Senior Secretariat Assistant, Recruitment Rules, 2026
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